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1. Compliance affidavit on behalf of the 
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 True copy of DGPS survey of M/s Omaxe  
 City dated 17th August, 2025 
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 A copy of Map showing the Green Belt 
 
 

Filed by  

 
 

[MUKESH VERMA] 
Advocate for the LDA 
Ch. No. 50, Old Block 

Supreme Court of India, 
New Delhi 110 001 

(M) 9810108098 
E-mail: mvermadv@gmail.com  

New Delhi  
Dated: 18.08.2025 

961

mailto:mvermadv@gmail.com


962



963



964



965



966



967



968


	index misc
	file 01

